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NOTRICAT TON ‘//
S AL LON /
Home oenartment,
Mlantn b o, Bonibay~-400 052,
Dated ol 1ok Noventn 1960
m ,
e e : CaBBSA 01792 (R4E) DG cxercice of the powers
171\<‘ 1‘«n1ﬂ§“1§: NOWBSA 0179/2 (R46) -DS=2 .~ In oxor Cothe |
jorst | '
Selam ) o ) . o
DE0Q1s conferred by sub-section (1) and clauses (a).(d) and (£) of
i;\—c.;}.‘.f.. 229,
Sub=saction (2) of section 19 of the Bombey Borstal Schools
L]
Act, 1929 (Bom.XVIIT of 1929) and of all other powers
A enabling it in that behalf, the Government of Maharashtra
hereby makes the following rules further to amend the
Maharashtra Borstal Schools Rules, 1965, the same having
~‘;3§ ' been published as required by sub-section (3) of the said .

section 19, namely :-

1. These rules may be called the Maharashtra Borstal
School (Amendment) Rules, 1981,

y~

2. In rule 30 of the Maharashtra Borstal Schools Rules,
1965, in sub-rule (1), the following words shall be addeqd

at the end, namely :-

"One set of the clothing of the inmates shall be washed

and ircned once in a month at Government coct, ™

By order and in the name of the Governcr of Faharashtre,

K.B. DABHOLKAR.
Assistant Secretary to Goverrment,

"Note :- The Maharashtra Borstal Schools Rules, 1965, were

- Noti fi i
last amended by Government/&nmﬂﬁﬁg-t%gnHome Department,
No,BSA  373/79096-XXIV, dated the 19th October 1976,

and published an page 1323 of the Maharashtrs

jovernment Gazette (Extra—ordinary), Part Iv-B,
lated the *9thxQRRIRSENFIFGY 4th November 197’
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